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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI
ORIGINAL APPLICATION NO. 392/2022
IN THE MATTER OF: -
PRASOON PANT & ANR. ...APPLICANTS
VS.
UNION OF INDIA & ORS. ... RESPONDENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 11 LE.
TRIDENT EMBASSY

I, Gaurav Kumar, S/o Sh. Jaiveer Singh, aged about 30 years, AR
of the Respondent No. 11, having office at 310, Prakashdeep
Building, 7 Tolstoy Marg, New Delhi — 110001, do hereby

solemnly affirm and declare as under: -

1. That I am the Authorized Representative of the Respondent
No. 11 te. Trident Embassy and well aware with the facts
and circumstances of the present matter and as such fully
competent to swear and affirm the present affidavit.

. It is stated that the Respondent No. 11 had utilised STP
water, purchased from authorised water sellers for the

purposes of construction and Invoices and Statements for

purchase of STP water by the Respondent herein from the

authorised seller have already been annexed with the Short

For Trident Infrahomes Private Limited
W‘
orised Signatory
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Reply filed on behalf of the Respondent herein as
ANNEXURE-R/S8 (Colly.).

3. That by way of the present affidavit, the Respondent No. 11
seeks to place on record additional Invoices and Statements
for purchase of STP water by the Respondent herein from
the authorised seller, and the same are annexed with the
present affidavit as ANNEXURE-R/11 (Colly.)

4. It is further stated that the Respondent herein has purchased
STP water, and utilised water from its own STP plant for the
construction of the group housing project and has never
extracted any groundwater illegally. Also, the Respondent
herein has never extracted any groundwater illegally to meet
the water demand for the residents of the group housing
project but the same was being purchased from concerﬁed
authority/ seller.

5. It is submitted that the Respondent herein has never

and policies to ensure sustainable development.

6. That above are my true and correct statements.

For Trident Infrahomes Privatq Limited

&2

T
thorised Signatory



4572 X

horised Signat
DEPONENT oo

VYERIFICATION:

Verified at New Delhi on this v/g;l'(@\ déj!? %fzuzsﬂ?lz%»( ;

2025, that the contents of the above affidavit are true upon my

knowledge and nothing material been concealed therefrom.

For Trident Infrahomes Private Limited
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- ' ” " Hare Krishna - Mobile : 9971548649
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NEW OKHLA INDUSTRIAL DEVEL OPMENT AUTHORITY
STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILDERS FROM STP SECTOR-123 MONTH OF JANUARY - 2016

Date of Application - 10.02,2018
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- Hare Krishna

BILL/CASH MEMO

DEVENDRA KUMAR
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ate of Application - 09.03.2016

NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTH OF FEBRUARY - 2016
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TRIDENT EMBASSY |
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BILL/CASH MEMO Mob.: 9971648649
Alll kinds of Building material & Earth Movers _
Add.: Vill-Jewar, Greater Noida West Gautam Budh Nagar U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTHS OF MARCH & APRIL - 2016

Date of Application - 10.05.2016
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HARE KRISHNA
BILL/CASH MEMO Alob.; 9971548649

DEVENDR@A KUM&R

Alll kinds of Bullding material & Earth Movers
Add.: Vili-Jewar, Greater Noida West Gautam Budh Nagar U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILBER FROM STP SECTOR-123 MONTH OF MAY <2016

Date of Application - 08.06.2016
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HARE KRISHNA
BILL/CASH MEMO Mob.: 9971548649

DEVENDRA KUMAR

Alll kinds of Building material & Earth Movers
Add.: Vill-Jewar, Greater Noida West Gautam Budh Nagar U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT A

UTHORITY

STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTH OF JUNE - 2015

Date of Application - 08.07.2016
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BILL/CASH MEMO

I

Mobh.: 9971548649

- DEVENDER KUMAR

Deals in : Earth Movers, Construction work & Building Material Supplier
Add.:Vill-Jewar, Greater Noida West , U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

-

-’

STATEMENT OF ISSUING TREATED EFFLUNT WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTHS OF JULY TO SEPTEMBER- 2016

Date of Application - 07.10.2016
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4 TRIDENT EMBASSY
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BILL/ICASH MEMO Mob.: 9971548649

DEVENDER KUMAR

Deals in : Earth Movers, Construction work & Building Material Supplier
Add.:Vill-Jewar, Greater Noida West , U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
STATEMENT OF 1SSUING TREATED EFFLUNT WATER LIFTED BY BUILDER FROM STP SECTOR.123 MONTH OCTOBER:2046

Date of Anplication - 05.12.2016
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15 - TRIDENT EMBASSY |
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BILL/CASH MEMO Mob.: 9971548649

DEVENDER KUMAR

Deals in ;: Earth Movers, Construction work & Building Material Supplier
Add.:.VillJewar, Greater Noida West , U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

STATEMENT OF ISSUING TREATED WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTH NOVEMBER-2016

4591
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53
BILLICASH MEMO

DEVENDER KUM AﬁJ 9971548649

Deals in : Earth Movers, Construction work & Building Material Supplier

Add.;Vill-Jewar, Greater Nolda West , U.P.
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

STATEMENT OF ISSUING TREATED WATER LIFTED BY BUILDER FROM STP SECTOR-123 MONTH DECEMBER-2016
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M Gmall Maharshi Kaler <kalermaharshiadv.dandvlegal@gmail.com>

Original Application bearing no. 392 of 2022 titled as Prasoon Pant & Anr. vs. Union of India & Ors. -
Reply on behalf of Respondent No. 11/ Trident Embassy

1 message

Maharshi Kaler <kalermaharshiadv.dandvlegal@gmail.com> Thu, Apr 24, 2025 at 3:09 PM
To: "dclaw160@gmail.com" <dclaw160@gmail.com>
Cc: Dhruv Kapur <dhruv.kapurlawyer31@gmail.com>

Dear Sir/Ma’am,

This is in reference to the subject matter wherein we are representing the interests of Respondent No. 11/Trident Embassy. In the
subject matter, we are filing a short affidavit on behalf of the Respondent No. 11 to place on record certain documents, copy of
which is attached herewith.

REGARDS

MAHARSHI KALER

ADVOCATE

FOR & ON BEHALF OF

D&V LEGAL

ADVOCATES AND SOLICITORS

COUNSELS FOR THE RESPONDENT NO. 11
D-360, GROUND FLOOR, DEFENCE COLONY
NEW DELHI - 110024

PHONE: - 9818950925

ﬂ Short Affidavit on behalf of the Respondent No. 11.pdf
523K
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